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JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED

Acting in its capacity as trustee of Mortgage Retail A 2024 - Trust (30-Jun-25)
Corporate Identification No.: U67190MH2007PLC174287 Regd. Office: Unit no.22, 2nd Floor, Lioyds Centre Point,
Appasaheb Marathe Marg, Prabhadevi, Mumbai- 400025 Phone: + 91 22 6224 1676 Website: www.jmfinancialarc.com

POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

Whereas the undersigned being the Authorised Officer of the JM Financial Asset Reconstruction Company Ltd. (Herein after referred as JMFARC)
under the Securitisation and Reconstruction of Financial Assets & in compliance of Rule 8(1) of Enforcement of Security Interest Act, 2002, and in
exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued demand notice/s on
the date mentioned against each account calling upon the respective borrower/s to repay the amount as mentioned against each account within 60
days from the date of notice(s)/date of receipt of the said notice/s.The borrower/s having failed to repay the amount, notice is hereby given to the
borrower/s and the public in general that the undersigned has taken possession of the property/ies described herein below in exercise powers conferred
on him/her under Section 13(4) of the said Act read with Rule 8 of the said Rules on the dates mentioned against each account.The borrower/s in
particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be subject to the
charge of JMFi ial Asset R truction C y Ltd., for the amount and interest thereon as per loan agreement. The bor-rowers’ attention
is invited to provisions of Sub-section (8) and (9) of Section13 of the Act, in respect of time available, to redeem the secured assets.
Sr. Loan A/C No./ Name of the Borrower/ demand Notice date Symbolic/ Physical
No. Old Loan A/C No Co Borrower/ Guarantor & Amount Possession on
110MSM001129108 MAHMAD SHAHANAWAZ / 01-Aug-25 / Rs.1562913/- 17-Jul-26
MAHIBOOB NAGUNDI / MAHEROON BEGUM as on 17-Jul-25 Physical P
All that piece and parcel of ACommercial Building Bearing Tme No. 7-1-61/26, 7-1-79/25, Measuring 330 Sq. Feet, Out Of Which Plinth Area Measuring
330 Sq. Feet, Situated At Deodurga, Near Bus Stand, Opp Apmc Deodurga, Dist: Raichur- 584111 Which Is Bounded As Under :- East - Road,
West - Plot No. 7, North - Plot No. 4, South - Remaining Plot.

2 | 110MSM001115386 SOMANATHA M / 01-Aug-25 / Rs.572881/- 18-Jul-26

LAKSHMAMMA as on 17-Jul-25 Physical Possession

All That Piece And Parcel Of The House Bearing Panchayath No. 1/27/A Bearing Rdpr NO. 15230040040010060, Measuring E-W: 7.2 Meter X N-S: 16.90
Meters = 121.68 Sq. Meters, In Which Plinth Area Measuring 16.90 Sq. Meters, Situated Yeragera Village, Within The Limits Of Yeragera Panchayath, Tq:
& Dist: Raichur Which Is Bounded As Under :- East - Road,, West - Shop Of Mohammed Haneef,, North - Road, South - Shop Of Mohammed Azeez.
Place: KARNATAKA Sd/- Authorised Officer
Date : 21.07.2026 ial Asset Reconstruction Company Limited

-

For Jm Fi

SCHEDULE |

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

CHOICE FURNITURE FIXTURES AND FITOUT INDIA PRIVATE LIMITED

RELEVANT PARTICULARS
1. | NAME OF CORPORATE PERSON | Choice Furniture Fixtures and Fitout India Private Limited
2. | DATE OF INCORPORATION OF 11/12/2017

CORPORATE PERSON

3. | AUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED/ REGISTERED

Registrar of Companies - Bangalore

4. | CORPORATE IDENTITY NUMBER/ | U74999KA2017FTC108583
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON
5. | ADDRESS OF THE REGISTERED #48, 1st Floor, DVG Road, Basavanagudi, Bangalore,
OFFICE AND PRINCIPAL OFFICE Karnataka - 560004
(IF ANY) OF CORPORATE PERSON
6. | LIQUIDATION COMMENCEMENT 17/07/2026
DATE OF CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL
ADDRESS, TELEPHONE NUMBER

Name: Sumana Rao
Address: No. 56, 4th Cross, 2nd Sector, Nobonagar,

AND THE REGISTRATION Bannerghatta Road ,Bengaluru - 560076, Kamataka
NUMBER OF THE LIQUIDATOR Email: csraosumana@gmail.com /

choicelig2025@gmail.com
Ph. No.: +91 94485 21179
Reg No: IBBI/IPA-002/IP-N00059/2017-18/10111
AFA: AA2/10111/02/300627/204404
AFA valid up to: 30 June 2027
17/08/2026

8. | LAST DATE FOR SUBMISSION

Anand Rathi Global Finance Limited :
Express Zone, B Wing, 5th Floor, Western Express Highway,
Diagonally Opposite Oberoi Mall, Goregaon (E), Mumbai - 400 063 India

DEMAND
ANAND RATHI NOTICE

Whereas the borrowers/co-borrowers hereunder have availed the financial assistance from Anand Rathi Global Finance Ltd. We sthte
that despite having availed the financial assistance, the borrowers/ co-borrowers have committed various defaults in repaymen{ of
interest and principal amounts as per due dates. The account has been classified as Non- Performing Asset on the respective dates
mentioned hereunder in accordance with the directives/guidelines issued by Reserve Bank of India. The Authorized Officer of Angnd

incidental expenses, cost, charges etc. until the date of payment within 60 days from the date of the notices.
NAME OF THE BORROWER/CO-BORROWER/S / ADDRESS ‘ NPA DATE ‘
1. KAPILA BHARAT GAS (Borrower), 1st Floor, SRS Building No.36/B, Khata No. 627/1, 09/07/2026
NTTF Circle, Opp IDBI Bank, Peenya 2nd Phase, Peenya Industrial Area, Bangaluru : Date Of
560058 2. SUMAN SOURAB A (Co-Borrower), Manoj Homes, G-2,1 3rd Main Rd,

Outstanding Amount :
Rs.59,69,691/-

Principal Outstanding | 5,645,798

Central Excise Layout Sanjay Nagara, Bangalore: 560094, Karnataka. Also At: A Sridhar Demand Notice g2l Amount Pending | 295,020

A It . " 12/06/2026 |Broken Period Interest -
No.46, 1st Floor, 8th Cross, 6th Main Balaji Lay Out, Kodigehalli, Bengaluru, Over Due Interest 14,773
Karnataka: 560092. 3. KAVYA S (Co-Borrower), Manoj Homes, G-2,1 3rd Main Rd, JiKeZ\\F\[e]U ]} Legal Charges T
Central Excise Layout Sanjay Nagara, Bangalore: 560094. Aslo At: 4068/4[ pe 5830 000/- Notice Charges 1,100
Shivayogiswamy, 3rd Main Road, Gandhi Nagara, Mysore Karnataka- 57001 slo At: . EMI Bounce Charges 13,000
No.46, 1st Floor, 8th Cross, 6th Main, Balaji Lay Out, Kodigkhalli, Bengaluru Urban: 560092. NI EyalS Total Outstanding | 59,69,691

OF CLAIMS

Notice is hereby given that CHOICE FURNITURE FIXTURES AND FITOUT INDIA PRIVATE
LIMITED has commenced Voluntary Liquidation on 17 July 2026.

The stakeholders of CHOICE FURNITURE FIXTURES AND FITOUT INDIA PRIVATE LIMITED
are hereby called upon to submit proof of their claims, on or before 17 August 2026, to the
liquidator atthe address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only to
csraosumana@gmail.com Or choicelig2025@gmail.com. All other stakeholders may
submit the proof of claims in person, by post or by electronic means. The relevant forms may
be downloaded from the website of IBBI i.e. https://ibbi.gov.in/home/downloads.
Submission of false or misleading proofs of claim shall attract penalties.

For CHOICE FURNITURE FIXTURES AND FITOUT INDIA PRIVATE LIMITED

(Under Voluntary Liquidation)

Sd/-
Sumana Rao
Liaul

The Jammu & Kashmir Bank Limited, -

Impaired Assets and Recovery Branch, B-36, » Q
Dyavasanadara Industrial Estate, Mahadevpura, Bangalore, Karnataka-560048 J&K Bank
CIN: L65110JK1938SGC000048 Serving To Empower

Ref. No.JKB/IARC/2026 Dated: July 21, 2026
E-AUCTION/SALE NOTICE
PUBLIC NOTICE FOR SALE OF PROPERTIES MORTGAGED TO THE BANK UNDER SECURITIZATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST (SARFAESI) ACT 2002

Whereas the Authorized Officer of Jammu & Kashmir Bank Ltd in exercise of powers conferred under SARFAESI Act, 2002 and
Security Interest (Enforcement) Rules, 2002, issued a Demand Notice dated 09-03-2022 calling upon 1. Mr. Vijay Divya Rajan S
Slo Sampangi R/o No. F-04, Rajamma Building, 8th Cross, Nagavarapalya, Deepika Residency, CV Raman Nagar, Bangalore 560093
(Borrower/Mortgagor) 2. Mrs. K Lidiya W/o Mr. Vijay Divya Rajan S R/o No. F-04, Rajamma Building, 8th Cross, Nagavarapalya,
Deepika Residency, CV Raman Nagar, Bangalore 560093 (Borrower/Mortgagor) 3. Mr. Nagendra M S/o Mangegowda, R/o #273,
7th Cross, near Kempegowda school Maruthi nagar, Vrushabavathinagar, Bangalore North 560079 (Guarantor) for payment of its
dues aggregating to Rs.42,20,439.91 (Rupees Forty-Two Lakh Twenty Thousand Four Hundred Thirty-Nine and Ninety-One
Paise Only) as on 31-01-2022 together with future interest and other cost and charges within a period of 60 days.

Nhereas, the Authorized Officer has taken Physical possession of the mortgaged properties mentioned hereinafter under section
3(4) of SARFAESI Act 2002 on 06-03-2023. Consequent upon failure by the borrower to repay the Bank's dues, | the named
Authorized Officer in exercise of the powers conferred under Section 13(4) of the Act read with rule 8 to 9 of the Security Interest
Enforcement) Rules, 2002 notify the sale of the Secured Asset for realization of the dues on "as is where is and/or as is what
s and whatsoever there is, basis" and "no complaint/no recourse basis" condition.

ame of the Borrower(s)/
ortgagor(s)/ Guarantor(s)

1. Mr. Vijay Divya Rajan S S/o Sampangi R/o No. F-04, Rajamma Building, 8th
Cross, Nagavarapalya, Deepika Residency, CV Raman Nagar, Bangalore 560093
(Borrower/Mortgagor)

2. Mrs. K Lidiya W/o Mr. Vijay Divya Rajan S R/o No. F-04, Rajamma Building,
8th Cross, Nagavarapalya, Deepika Residency, CV Raman Nagar, Bangalore
560093 (Borrower/Mortgagor)

3. Mr. Nagendra M S/o Mangegowda, R/o # 273, 7th Cross, near Kempegowda
school Maruthi nagar, Vrushabavathinagar, Bangalore North 560079 (Guarantor)

mount in Demand Notice (excluding interest |Rs.42,20,439.91 (Rupees Forty-Two Lakh Twenty Thousand Four Hundred
nd other expenses from 01-02-2022) Thirty-Nine and Ninety-One Paise Only)
ount Due on 30-06-2026 (Excluding interest from |Rs.61,24,124.18 (Rupees Sixty-One Lakh Twenty-Four Thousand One
01407-2026 and other expenses from 01-02-2022) |Hundred Twenty-Four and Eighteen Paise Only)

Description of the mortgaged asset (Put on sale):
Alljthat piece and parcel of residential flat belonging to Mr. Vijay Divya Rajan S. & Mrs. K Lidiya situation at Flat No. 403, 3rd Floor, hav-
ing 1000 sg. ft. of super builtup area, the apartment building known as 'Sri Skanda Enclave', constructed on property bearing Site no. 205,
esent BBMP Khata No.365/366/361/205/371, 6th Cross, Naidu Layout, Bikasipura, Uttarahalli Hobli, Bangalore 560062.

IBBI/IPA-002/1P-N00059/2017-18/10111

Date: 21/07/2026 No. 56, 4th Cross, 2nd Sector, Nob

Ijeserve Price Rs.56,64,500/- (Rupees Fifty-Six Lakh Sixty-Four Thousand Five Hundred Only)

Place: Bangalore B Road, u - 560076, Karnataka

VEamest Money Deposit (EMD) Rs.5,67,000/- (Rupees Five Lakh Sixty-Seven Thousand Only)

Property Address: Mortgage of Property Bearing Site No. 12, Property No. 46, Katha No. 1089/12, Situated at Kattigenhalli Village, Jala
Hobli, Bangalore North Taluk, Bangalore, India. East to West 30 feet and North to South 32 feet in all measuring 960 sq.ft. alongwith 800
sq.ft. on ground floor, 800 sq.ft. of first floor, 800 sq.ft. of second floor, 400 sq.ft. of thirrd floor of residential building and bounded on the:
East- Private Property West- Road North-Site No. 11 South- Site No. 13

In the circumstances as aforesaid, the notice is hereby given to the above borrowers to pay the outstanding dues as mentioned above along
with future interest and applicable charges within 60 days from the date of the publication of this notice failing which further steps will be
taken after the expiry of 60 days of the date of this notice against the secured assets including taking possession of the secured assets of the
borrowers and the mortgagors under Section 13(4) of Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act. 2002 and the applicable rules thereunder. In case you are desirous of making any representation in response to this notice,
please mark the same to our Authorised Officers Mr. Maheshwar Singh, Anand Rathi Global Finance Ltd. at 8th floor, “A” Wing, Express Zone
Building, Western Express Highway Road, Goregaon (East), Mumbai: 400063, only to enable us to respond in time. Please note that we shall
not be responsible for not responding to any of your representations made in response to this notice if the same is addressed to any other
person or place. Please note that under Section 13(13) of the said Act, no Borrower shall, transfer by way of sale, lease or otherwise any of his
secured assets referred to in the notice, without prior written consent of the secured creditor.

Date : 12/06/2026 | Place : Bangalore Sd/-, Anand Rathi Global Finance Limited, Authorised Officer

POSSESSION NOTICE

~IndiaShelter INDIA SHELTER FINANCE CORPORATION LTD.,

Home Lo
Regd: Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002
Branch Office : Shiggaon & Dharwad
Whereas, The Undersigned Being The Authorised Officer of The India Shelter Finance Corporation Ltd, Under The Securitisation And
Reconstruction of Financial Assests And Enforcement (security) Interest Act, 2002 And In Exercise of Power Conferred Under Section
13(2) Read With Rule 3 of The Security Interest (enforcement) Rules,2002,issued A Demand Notice on The Date Noted Against The
Account As Mentioned Hereinafter, Calling Upon The Borrower And Also The Owner of The Property/surety To Repay The Amount
Within 60 Days From The Date of The Said Notice. Whereas The Owner of The Property And The Other Having Failed To Repay The
Amount, Notice Is Hereby Given To The Under Noted Borrowers And The Public In General That The Undersigned Has Taken Physical
Possession of The Property/ies Described Herein Below In Exercise of The Powers Conferred on Him/her Under Section 13(4) of The
Said ActRead With Rules 8 & 9 of The Said Rules on The Dates Mentioned Against Each Account. Now, The Borrower In Particular And
ThePublicIn General Is Hereby Cautioned Not To Deal With The Propertyfies And Any Dealing With The Propertyfies Will Be Subject To

FOR IMMOVABLE
PROPERTY

Bid Increase Amount Rs. 50,000 (Rupees fifty thousand only)

_

Name of the Branch THE JAMMU AND KASHMIR BANK LIMITED, Business Unit, Impaired Asset Recovery
Centre, B-36, Dyavasanadara Industrial Estate Mahadevpura, Bangalore-560048

Authorized Officer/Designation Mr. Gazanfar Rasool / Chief Manager

HERO HOUSING FINANGE LIMITED

Registered Office: 09, Community Centre, Basant Lok, Vasant Vihar, New Delhi-110057. Branch
Office: 122 & 123, Hemachandra complex, 1st floor, 4th Block, Jayanagar, 7th Main Road, ward No.
168, Jayanagar, Bangalore, Karnataka - 560016

PUBLIC NOTICE (E- AUCTION FOR SALE OF IMMOVABLE PROPERTY)

[UNDER RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

NOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERO HOUSING FINANCE
LIMITED (SECURED CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIALASSETS AND ENFORCEMENT OF SECURITY INTERESTACT, 2002.
Notice is hereby given to the publicin general and in particular to the borrower(s) and guarantor(s) or their
legal heirs/ representatives that the below described immovable properties mortgaged/charged to the
Secured Creditor, the possession of which has been taken by the Authorized Officer of Hero Housing
Finance Limited (secured creditor), will be sold on 25-August-2026 (E-Auction Date) on “AS IS WHERE
18", “AS IS WHAT IS” and “WHATEVER THERE IS” basis for recovery of outstanding dues from below
mentioned Borrowers, Co- Borrowers or Guarantors. The Reserve Price and the Earnest Money Deposit
is mentioned below. The EMD should be made through Demand Draft/RTGS/NEFT for participating
inthe Public E-Auction along with the Bid Form which shall be submitted to the Authorised Officer
of the Hero Housing Finance Ltd On or before 24-August-2026 il 5 PM at Branch Office: 122 & 123,
Hemachandra complex, 1st floor, 4th Block, Jayanagar, 7th Main Road, ward No. 168, Jayanagar,
Bangalore, Kamataka - 560016

Loan Name of Borrower(s)/ Co- Date of Type of Possession | Reserve Price
Account Borrower(s)/ Guarantor(s)| Demand Notice |(Under Constructive|  Earnest
No. ILegal Heir(s)/ Legal Rep. [ Amount as on date | Physical) Money
HHFMYSLAP2 |  Akarsh M, Mahadevi 221412025, Constructive |Rs-31,54,850/-
4000049824 Rs. 27,06,965.10/- 3
as on 13.07.2026 Re3,15,4860

Description of property: All That Piece And Parcel of The Residential Property Having A Property Id
No.150800302200100191, Grama Panchayath Khata No. 177/6 Measuring East To West 18.592 Mtr
And North To South 6.400 Mtr,total Extent 119.008000 Sq. Mtr. Built Up Area 119.008 Sq. Mtr. Building
Property Situated At Ramapura Village, Ramapura Grama Panchayath, Hanuru Taluk Chamarajanagara
District, Karnataka.

Terms and condition: The E-auction will take place through portal on 25-August-2026 (E-Auction Date)
After 11:00 AM onwards with limited extension of 10 minutes each.

Last Date & Time of submission of Bid, |05-08-2026 at 4.00 PM
Earnest Money Deposit (EMD) and Documents

Date and Time of e-Auction 07-08-2026 from 2.30 PM to 3.30 PM

Earnest Money Deposit (EMD) & Other |THE JAMMU AND KASHMIR BANK LIMITED, Business Unit: Impaired Asset
Remittance/s detail/ls by RTGS to Account |Recovery Branch, Bangalore. IFSC Code: JAKAOIMPBNG
Number Account No.: 0955072000000001 in the name of RTGS Inter Bank Receipts

The Charge ofIndia Shelter Finance Corporation Ltd For An AmountMentioned As Below And Interest Thereon, Costs, Etc.

Name of The Borrower/
Guarantor (Owner of
The Property) & Loan

Description of The Charged
Imortgaged Property(All The Part &
Parcel of The Property Consisting of)

The Intending Purchasers / Bidders are required to deposit EMD amount either through RTGS / NEFT or

Account Number
Mr./ Mrs.Laxmi Hubballi

Mr./ Mrs.Mallikarjun
Hubballi Residing At
Adavisomapur Vte Kunnur
Po Kunnur,

Sub District Shiggaon
District Haveri
Karnataka-281193
LOAN ACCOUNT NO.
HL11AHLONS000005071
674/AP-10171929

Channappa Noolvi, South-Government Road

Allthat piece and parcel of the Residential House | Demand Notice Dated 11-Apr-2025
constructed over Non-Agriculture residential plot | calling upon to all above mentioned
And /| open space bearing its property No.|in notice being MR./ MRS. Laxmi
151700700200320069, VPC No. 14, measuring [Hubballi, MR./ MRS.Mallikarjun
111.48 Sq mtr, out of which constructed area|Hubballi
measuring 111.48 Sq mtr, Situated at Kunnur|mentioned in the notice being Rs.
Village, which comes Shiggaon Taluk and|1236345/- (Rupees Twelve Lakh|Possession)
Shiggaon Sub Registrar within the limit of Village | Thirty Six Thousand Three
Panchyata Kunnur. The same is bounded as|Hundred Forty Five Only)
under. BOUNDARY:- East-House of Rayappa|pertaining to loan account No.
Shivappa Parappa Dandin, West-Property|HL11AHLONS000005071674 as
Channappa Hubballi, North-House Parappa|of 10th-Apr-2025 with further
interest applicable from 11

Dt. of Demand Notice, Date of by way of Demand DrafyRTGS/NEFT favouring the “HERO HOUSING FINANCE LTD.” The EMD
Amount Due As on symbO'_'c amount will be return to the unsuccessful bidders after conclusion of the E-auction.

Date of Demand Notice Possession Terms and Conditions of the E-Auction: 1.E-Auction is being held on “As is where is Basis” & “As is

what is Basis” & “whatever there is Basis” & “Without recourse Basis” and will be conducted “online”. 2.

Bid increment amount shall be Rs 15,000 (Fifteen Thousand Only) for Reserve Price till 25 lakhs, Rs

25,000 (Twenty-Five Thousand Only) for Reserve Price above 25 Lakhs till 50 lakh, Rs 50,000 (Fifty

Thousand Only) for Reserve Price above 50 Lakh till 1crore, Rs 1,00,000 (1 Lakh Only) for Reserve price

Beyond 1 Crore. 3.The E-Auction will be conducted through M/s. C-1 India Pvt Ltd through Mr. Dharani

to repay the amount| 15-07-2026 Krishna- 9948182222 (Helpline No(s): Support Landline no+91 124 4302020 /2021/2022/2023/2024 |

(Physical Support Mobile Nos.: +917291981124 /25 /26 and E-mail on support@bankeauctions.com

/andhra@c1india.com ) at their web portal https:/bankeauctions.com 4.There is no encumbrance on the
property which is in the knowledge of Secured Creditors. However, the intending bidders should make
their own independent enquires regarding the encumbrances, title of property put on auction and claims/
rights/ dues/ affecting the property, prior to submitting their bids. In this regard, the E-Auction
advertisement does not constitute and will not be deemed to constitute ant commitment or any
representation of Hero Housing Finance Limited. 5.The Authorized Officer / Secured Creditor shall not be
responsible in any way for any third-party claims/ rights/ dues. The sale shall be subject to rules/

Mr./ Mrs. Manjula All that piece and parcel of Residential| Demand notice dated12- JAN- 2026 of Security Interest Act, 2002. The other terms and conditions of the E-Auction are published in the
Rajashekhar Navi property of Residential property bearing E | calling upon to all above mentioned following website: www.herohousingfinance.com 6. For property details and visit to property contact to
And Mr./ Mrs. Khata Property Number —|notice i.e. MR./ MRS. MANJULA Shekhar Singh/9711522275/ shekhar.singh@herohfl.com. / Prathmesh Tapase / 7304501990 /
Rajashekhar Shivappa |151300401800120359, VPC No 62/2, Total | RAJASHEKHAR NAVI& MR./ MRS. prathmesh.tapase@herohfl.com, 7.The prospective bidders can inspect the property on 18-August-
Navi Measuring 74.24 Square meters, situated at | RAJASHEKHAR SHIVAPPA NAVI to| 15-07-2026 2026 between 11.00A.M to 2.00 P.M with prior appointment.
Residing At Tarlaghatta | Bu. Tarlaghatta, Bu.Tarlaghatta Gram|repay the amount mentioned in the| (Physical 30 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

Bujruk Tarlaghatta Panchayat, Tq; Kundagol, Dist: Dharawad, | notice being Rs. 1140809/- (Rupees [Possession) The above-mentioned Borrower/Mortgagor/guarantors are hereby noticed to pay the sum as mentioned
Bk Tarlagatta Dharwad | Karnataka -581113, and bounded as under: | Eleven Lakh Forty Thousand Eight in Demand Notice under section 13(2) with as on date interest and expenses before the date of Auction
Karnataka 581113 BOUNDARY:- North By: Ashok Navi|Hundred Nine Only) pertaining to loan failing which the property shall be auctioned and balance dues, if any, will be recovered with interest and

LOAN ACCOUNT NO. | property, East By: Govt road, West By:laccount No. costfromyo_u. ) ) ) )
HL11SVLONS000005133 | Hasanbsab Harkuni property, South By:| HL11SVLONS00000513390 as of 10th For detailed termi and r':ondmons of the sale, Please refer to ﬂ]e |II"1k prow'de'd in
906/AP-10303755 Hajaresab Agasimani property - Road Jan 2026 with further interest and cost. https://uat.heroh nce.infhero_h Jother-notice - on Hero Housing Finance Limited (

Secured Creditor’s) website i.e., www.herohousingfinance.com

conditions/ prescribed under the Securitization and Reconstruction of Financial Assets and Enforcement

Place: KARNATAKA Date: 20/07/2026

Sd/- (authorized Officer) For India Shelter Finance Corporation Ltd
FOR ANY QUERY PLEASE CONTACT Mr.Pasumarty Srinivas Bharat (+91 9100936306)

For Hero Housing Finance Ltd. Authorised officer

Date: 21/07/2026
Pratt h Tapase / 7304501990 / prathmesh.tapase@herohfl.com

Place: Chamaraj; P

TERMS AND CONDITIONS
1) The E-Auction is being held on "As Is Where Is" And "As Is What Is Basis" And "Whatsoever There Is Basis And No
Complaint/ No Recourse Basis". To the best of knowledge and information of the Authorized officer, there are no encumbrances
on the properties, except specifically disclosed herein. However, the intending bidders should make their own independent
enquiries regarding the encumbrances, title of property/ies put on auction and claims/rights/dues affecting the property, prior to sub-
mitting their bid. The Authorized Officer/Secured Creditor shall not be responsible in any way for any third party claims/rights/dues. The
bidders shall satisfy themselves as to the description, condition or accuracy of the details regarding the property/ies given hereinabove.
2) It shall be the responsibility of the bidders to inspect and satisfy themselves about the asset and specification before submitting the
bid. The physical inspection of property/ies put on auction will be permitted to interested bidders upto 05-08-2026 & between 10:00 AM
to 4:00 PM with prior permission of the Authorised officer. Inspection of the documents relating to the properties will be permitted to the
interested bidders or their authorized representatives at Impaired Asset Recovery Branch, Bangalore, between 2.00 PM to 4.00 PM
on 05-08-2026. The bid price shall be absolute in terms and should not be linked to any reference. Conditional bids shall be rejected.
3) The interested bidders shall submit their offer through website https:/sarfaesi.auctiontiger.net (the user ID and password can be
obtained free of cost by registering name with "https://sarfaesi.auctiontiger.net") through their login ID and Password. The EMD
10% of RESERVE PRICE shall be payable through NEFT/RTGS/DD (EMD remittance details given above) on or before
05-08-2026. at 5.00 PM. Please note that Cheques shall not be accepted as EMD amount.
4) After Registration by the bidders in the web-site, the intending purchaser/ bidder is required to get the copies of following
documents uploaded in the web-portal before last date of submission of the bid(s) viz. i) Copy of the NEFT/RTGS/ challan. ii) Copy
of PAN card/Aadhar Card iii) Proof of identification (KYC) viz. copy of Voter ID Card/Driving License/ Passport etc. iv) Copy of proof of
address, v) Duly Filled up & Signed Copy of Annexure Il & Il attached to the Tender form, without which the bid is liable to be rejected.
5) The Interested bidders who require assistance in creating login ID and password, uploading data, submitting bid, training on e-
bidding process etc., may avail online training on E-Auction from M/s E-Procurement Technologies Ltd. (Auctiontiger), Anmadabad.
Contact Number :079-68136880/68136837 Mobile Number : 9265562821/18 ,9374519754 Contact Person: Mr. Ram Prasad
Sharma Mob No:8000023297, E-mail id:ramprasad@auctiontiger.net, support@auctiontiger.net, and for any property related
query may contact Branch Head IARB Bangalore Mr. Gazanfar Rasool (Cell# +91-7889635351) Email: impbng@jkbmail.com.
6) Only buyers holding valid User ID/Password and confirmed payment of EMD through NEFT/RTGS shall be eligible for
participating in the online auction process.
7) The interested bidders who may have submitted their EMD not below the 10% of reserve price through online mode/DD before
5.00 P.M. on 05-08-2026 shall be eligible to participate in the e-auction. The e-auction of above properties would be conducted
exactly on the scheduled date & time as mentioned above by way of inter-se bidding amongst the bidders. The bidders shall
improve their offer in multiple of amount mentioned under the column "Bid Increase Amount" against the Property. In case bid is
placed in the last 5 minutes of the closing time of the e-auction, the closing time will automatically get extended for 5 minutes (sub-
ject to unlimited extensions of 5 minutes each). The bidder who submits the highest bid (not below the reserve price) on closure
of online auction shall be declared as successful bidder and a communication to that effect will be issued through electronic mode
which shall be subject to approval by the Authorized Officer and Secured Creditor.
8) The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of
unsuccessful bidders shall be refunded. The Earnest Money Deposit shall not bear any interest. The successful bidder shall have
to deposit 25% of the sale price, adjusting the EMD already paid, within next working day of the acceptance of bid price by the
Authorized Officer and the balance 75% of the sale price on or before 15th day of the sale . In case of default in payment by the
successful bidder, the amount already deposited by the Bidder shall be liable to be forfeited and the property shall be put to
re-auction and the defaulting bidder shall have no claim/right in respect of property/amount.
9) The prospective qualified bidders may avail online training on e-auction from M/S E-Procurement Technologies Ltd. prior to
the date of e-auction. Neither the Authorized Officer/Bank nor M/s. e-procurement technologies Ltd shall be liable for any network
problem and the interested bidders to ensure that they are technically well equipped for participating in the e-Auction event.
10) The purchaser shall bear the applicable stamp duties/additional stamp duty/transfer charges, fees etc. and also all the
statutory/non statutory dues, taxes, rates, assessments, charges, fees etc. owing to anybody. The successful bidder shall
have to bear 1% TDS on account of the sale of property over and above the bid amount.
11) The Authorized Officer is not bound to accept the highest offer and the Authorized Officer has the absolute right to accept or
reject any or all offer(s) or adjourn/postpone/cancel the e-auction without assigning any reason thereof.
12) The bidders are advised to go through the detailed terms and conditions of e-auction available on the website of M/S E-
Procurement Technologies Ltd. https://sarfaesi.auctiontiger.net before submitting their bids and taking part in e-auction.
13) Participation in the bid shall be deemed to be acceptance of the terms and conditions specified in the e-auction by the
bidders/intending purchaser.

Authorized Officer

Date: 21.07.2026, Place: Bengaluru

K NIBFC KRAZYBEE SERVICES LIMITED
CIN: U65100KA2016PTC086990

Regd off: 3rd Floor, 128/9, Maruthi Sapphire,

Old HAL Airport Road, Murugeshpalya, Bengaluru-560017

Public Notice for closure of L.A.P. Sales Office

Notice is hereby given that the L.A.P. Sales Office located at Krazybee Services Ltd, Shop
No. 6, 2nd Floor, Panchusheela Arcade, 100 Feet Road, 1st Cross, Gandhinagar, Mandya,
Karnataka - 571401 ofthe Company, will be closed w.e.f. 21st October 2026.

All future correspondence should be sent to the registered office of the Company
located at Krazybee Services Limited, 3rd Floor, No. 128/9, Maruthi Sapphire, HAL
0ld Airport Rd, Murugeshpalya, Bengaluru, Karnataka 560017.

Purpose/Reason: Strategic realignment of operations.

#The Company is a Middle Layer Non-Deposit Taking NBFC therefore no
arrangements being made to service the depositors.

KrazyBee Services Limited

For Krazybee Services Limited
Sd/- Pallavi Lingaraju, Company Secretary
M. No. A56733

Date: 21-07-2026,
Place: Bengaluru

K N BFC KRAZYBEE SERVICES LIMITED
CIN: U65100KA2016PTC086990

Regd off: 3rd Floor, 128/9, Maruthi Sapphire,

0Id HAL Airport Road, Murugeshpalya, Bengaluru-560017

Public Notice for closure of L.A.P. Sales Office

Notice is hereby given that the L.A.P. Sales Office located at Krazybee Services Ltd, No.
1673/847/1 & 2, 2nd Floor, Ward No.15, Chathra, Near Jnana Vikas Institute of
Technology, Off Bangalore Mysore Highway, Bidadi, Bidadi Taluk, Ramanagar Dist.,
Karnataka - 562109 of the Company, will be closed w.e.f. 21st October 2026.

All future correspondence should be sent to the registered office of the Company located
atKrazybee Services Limited, 3rd Floor, No. 128/9, Maruthi Sapphire, HAL 0ld Airport
Rd, Murugeshpalya, Bengaluru, Karnataka 560017.

Purpose/Reason: Strategic realignment of operations.

#The Company is a Middle Layer Non-Deposit Taking NBFC therefore no
arrangements being made to service the depositors.

KrazyBee Services Limited

For Krazybee Services Limited
Sd/- Pallavi Lingaraju, Company Secretary
M. No. A56733

Date: 21-07-2026,
Place: Bengaluru

VACATION NOTICE

0 Branch Office: ICICI Bank Ltd. 4/10, Mythree
’c’c’ Bank Tower, Bommanhalli Hosur Main Road
Bangalore- 560068
Publication of Vacation Notice
NOTICE
Notice is hereby given to the applicant Ashok Kumar Agarwal to vacate
the movable articles in the property situated at As described in the Loan
document/property document covering Property No.69 2nd Cross Sy.
No.4/1 4/2 Bafanna Layout New Extension Mallasandra Village
Yeshwanthpur Hobli Bangalore- 560057. The possession of which is
taken by ICICI Bank Limited, on 09.07.2026 under section 13(4) of the
Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act 2002, within the period of 7 days from the date of
publication of this notice.
Please take note that if you fail to vacate the movable articles, ICICI Bank
Limited, will be constrained to auction the property along with the
movable articles lying in the property at your own cost and consequences
and ICICI Bank Limited, will not be responsible for the same.

Date : July 21, 2026 SD/- Authorised Officer
\Place: Bangalore ICICI Bank Limited _/

Muthoot Finance

HERO HOUSING FINANCE LIMITED

Registered Office: 09, Community Centre, Basant Lok, Vasant Vihar, New Delhi-110057.
Branch Office: 122 & 123 , Hemachandra complex, 1st floor, 4th Block, Jayanagar, 7th Main Road,
ward No. 168, Jayanagar, Bangalore, Karnataka - 560016

PUBLIC NOTICE (E- AUCTION FOR SALE OF IMMOVABLE PROPERTY)

[UNDER RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

NOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERO HOUSING FINANCE
LIMITED (SECURED CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIALASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002.
Notice is hereby given to the publicin general and in particular to the borrower(s) and guarantor(s) or their
legal heirs/ representatives that the below described immovable properties mortgaged/charged to the
Secured Creditor, the possession of which has been taken by the Authorized Officer of Hero Housing
Finance Limited (secured creditor), will be sold on 25-August-2026 (E-Auction Date) on “AS IS WHERE
IS”, “AS IS WHAT IS” and “WHATEVER THERE IS” basis for recovery of outstanding dues from below
mentioned Borrowers, Co- Borrowers or Guarantors. The Reserve Price and the Earnest Money Deposit
is mentioned below. The EMD should be made through Demand Draft/RTGS/NEFT for participating
inthe Public E-Auction along with the Bid Form which shall be submitted to the Authorised Officer
of the Hero Housing Finance Ltd On or before 24-August-2026 till 5 PM at Branch Office: 122 & 123,
Hemachandra complex, 1st floor, 4th Block, Jayanagar, 7th Main Road, ward No. 168, Jayanagar,
Bangalore, Karnataka -560016

Loan Name of Borrower(s)/ Co- Date of Type of P Reserve Price
Account Borrower(s)/ Guarantor(s)| Demand Notice |(Under Constructive| Earnest
No. ILegal Heir(s)/ Legal Rep. [ Amount as on date | Physical) Money
UGGKKM| Zeenat Kirani & Genral Store, 18-12-2025, Constructive |Rs-18,81,000/-
S000000 | Mr/Mrs Saherabanu A Pakjade, | Rs. 4,28,757/- as Rs.1,88,100/-
2596 Mr/Mrs Fayaz A Pakjade on 13.07.2026 T - (KA)(4793)- SVS- 136,

Description of property: All The Piece And Parcel of Inmovable Property Bearing Cmc No.877, Gokak
Tq: Gokak Dist: Belagavi, Measuring 855 Sq. Ft, Situated At — Mokashi Galli CMC Gokak Ward No.3, Tq:
Gokak, East: Open Space of Adivesh Majagi (876), West: Yellamma Temple (878), North: Road, South:
House of Suresh Parashuram Shinde (873)

Terms and condition: The E-auction will take place through portal on 25-August-2026 (E-Auction Date)
After 11:00 AM onwards with limited extension of 10 minutes each.

The Intending Purchasers / Bidders are required to deposit EMD amount either through RTGS / NEFT or
by way of Demand Draft/RTGS/NEFT favouring the “HERO HOUSING FINANCE LTD.” The EMD
amount will be return to the unsuccessful bidders after conclusion of the E-auction.

Terms and Conditions of the E-Auction: 1.E-Auction is being held on “As is where is Basis” & “As is
what is Basis” & “whatever there is Basis” & “Without recourse Basis” and will be conducted “online”. 2.
Bid increment amount shall be Rs 15,000 (Fifteen Thousand Only) for Reserve Price till 25 lakhs, Rs
25,000 (Twenty-Five Thousand Only) for Reserve Price above 25 Lakhs till 50 lakh, Rs 50,000 (Fifty
Thousand Only) for Reserve Price above 50 Lakh till 1crore, Rs 1,00,000 (1 Lakh Only) for Reserve price
Beyond 1 Crore. 3.The E-Auction will be conducted through M/s. C-1 India Pvt Ltd through Mr. Dharani
Krishna- 9948182222 (Helpline No(s): Support Landline no+91 124 4302020 /2021/2022/2023/2024 |
Support Mobile Nos.: +917291981124 /25 /26 and E-mail on support@bankeauctions.com
fandhra@c1india.com ) at their web portal https://bankeauctions.com 4.There is no encumbrance on the
property which is in the knowledge of Secured Creditors. However, the intending bidders should make
their own independent enquires regarding the encumbrances, title of property put on auction and claims/
rights/ dues/ affecting the property, prior to submitting their bids. In this regard, the E-Auction
advertisement does not constitute and will not be deemed to constitute ant commitment or any
representation of Hero Housing Finance Limited. 5.The Authorized Officer / Secured Creditor shall not be
responsible in any way for any third-party claims/ rights/ dues. The sale shall be subject to rules/
conditions/ prescribed under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002. The other terms and conditions of the E-Auction are published in the
following website: www.herohousingfinance.com 6. For property details and visit to property contact to
Shekhar Singh/9711522275/ shekhar.singh@herohfl.com. / Prathmesh Tapase / 7304501990 /
prathmesh.tapase@herohfl.com, 7.The prospective bidders can inspect the property on 18-August-
2026 between 11.00 A.Mto 2.00 P.M with prior appointment.

30 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The above-mentioned Borrower/Mortgagor/guarantors are hereby noticed to pay the sum as mentioned
in Demand Notice under section 13(2) with as on date interest and expenses before the date of Auction
failing which the property shall be auctioned and balance dues, if any, will be recovered with interest and
costfromyou.

For detailed terms and conditions of the sale, please refer to the link provided in
https:/luat.} fi infhero_housing/other-notice on Hero Housing Finance Limited (
Secured Creditor’s) website i.e., www.herohousingfinance.com

Date: 21/07/2026 For Hero Housing Finance Ltd. Authorised officer
Place: Belgavi Prathmesh Tapase / 7304501990 / prathmesh.tapase@herohfl.com

MHL- 671, 1880,

Place : GULBURGA
Date : 21.07.2026

GSTN - 29AABCT0343B1ZU

GOLD AUCTION NOTICE

Registered Office: Muthoot Finance Limited, NH Bypass, Palarivattom, Kochi-682 028, Kerala, India.
CIN: L65910KL1997PLCO11300, Ph:+91 484 4804000, 2396884, 2394712. mails@muthootgroup.com, www.muthootfinance.com

Notice is hereby given for the information of all concerned that Gold Ornaments pledged with under mentioned branches of the company, which were overdue for
redemption and which have not been redeemed so far in spite of repeated notices, will be auctioned at concerned districtwise auction centres mentioned below. In any
case if the auction could not be conducted on the 1st Auction date, the Auctioneer is having the right to postpone the auction to following 2nd/3rd auction dates or on
subsequent dates at given centers without any further notice. Any change in auction date will be published at the place of auction.

District- GULBERGA, Auction centre:- Muthoot Finance Ltd,Plot No. 19, Ground Floor, Rathod Complex, New Jewargi Road, 1st Auction Date:-
25.08.2026,01:00PM, 2nd Auction Date:- 28.08.2026,01:00PM, 3rd Date:- 01.09.2026,01:00PM., AFZALPUR - (KA)(4704)- MSL- 5484, MLM- 427, BTO- 171, ALAND
- (KA)(4673)- MSL- 4986, 5106, 8429, 10764, CHINCHOLI - (KA)(4919)- MSL- 3940, 4003, MHL- 1503, MPL- 115, 123, 212, CHITTAPUR - (KA)(4561)- MAL- 4242, JEWARGI -
(KA)(4732)- MSL- 8541, 3594, 4844, 4928, 4972, MHL- 431, KALABURAGI - ALAND ROAD(4677)- MSL- 4502, 4564, 4664, 4723, KALABURAGI - ANAND HOTEL CIRCLE(4840)- MSL-
1262, KALABURAGI - BASVESHWARA HOSPITAL ROAD(4067)- MSL- 9243, 9352, 12013, 12014, MHL- 537, KALABURAGI - MOMINPUR(2714)- MSL- 24934, 25201, 31459, 32796,
35251, 35269, MHL- 4920, 6638, KALABURAGI - MSK MILL ROAD(5039)- MSL- 938, 1024, 2455, 2564, 4577, 4706, 4836, 4838, 4839, 4840, 5045, MHL- 2146, KALABURAGI - NEW
JEWARGI ROAD(4611)- MSL- 6894, 7037, 9003, 10308, MHL- 779, 3607, TMS- 153, BTO- 305, KALABURAGI(0844)- MSL- 44264, 44308, MAHEBOOBNAGAR - KALABURAGI(4922)-
MSL- 1243, MHL- 162, 1097, 1196, 1619, BTO- 182, Low Quality/Low touch/Insufficient weight deduction accounts details- KALABURAGI - MOMINPUR(2714)- HVS- 92, MVS-
120, KALABURAGI - BASVESHWARA HOSPITAL ROAD(4067)- MSV- 134, SEDAM - (KA)(4636)- MHL- 3626, MLM- 836, HVS- 121, ALAND - (KA)(4673)- MSL- 15290, 16753, MSV-
150, JEWARGI - (KA)(4732)- MSL- 9827, 10006, MSV- 119, KALABURAGI - ANAND HOTEL CIRCLE(4840)- HVS- 53, CHINCHOLI - (KA)(4919)- MSV- 95, MAHEBOOBNAGAR -
KALABURAGI(4922)- MML- 3039, MSV- 705, SVS- 246, KALABURAGI - MSK MILL ROAD(5039)- MSL- 9841, MLM- 1051, HVS- 115, MSV- 447, 633, 689, 928,

District- BIDAR, Auction centre:- Muthoot Finance Ltd,Bvb College Road # 9-7-204/1, Ground Floor, Kalpana Estate, Bidar-B V B College Road, Bidar,
Karnataka-585401, 1st Auction Date:- 25.08.2026,05:00PM, 2nd Auction Date:- 28.08.2026,05:00PM, 3rd Date:- 01.09.2026,05:00PM.,
(KA)(4720)- MSL- 6808, 6810, 8541, MHL- 1586, MLM- 326, BTO- 289, BASAVAKALYAN - (KA)(4413)- MSL- 13011, 13012, 13896, 14865, 16247, MAL- 7654, MHL- 890, 1049, TMS-
31, BIDAR-AMBEDKAR CIRCLE(2782)- MSL- 14915, MAL- 9692, 10204, MHL- 906, BIDAR-B V B COLLEGE ROAD(3016)- MSL- 22248, MHL- 1418, CHITGUPPA - (KA)(4793)- MAL-
1802, MPL- 54, HUMNABAD - (KA)(4419)- MSL- 16114, 16219, 16231, Low Quality/Low touch/Insufficient weight deduction accounts details- BIDAR-AMBEDKAR CIRCLE(2782)-

AURAD -

MVS- 26, BASAVAKALYAN - (KA)(4413)- MSL- 12037, 25809, MHL- 3323, MSV- 484, HUMNABAD - (KA)(4419)- MVS- 18, MSV- 1390, AURAD - (KA)(4720)- MSV- 453, CHITGUPPA

District- BIJAPUR, Auction centre:- Muthoot Finance Ltd,Bagewadi Complex, Above National Gym, Near Andu Masjid, Bijapur - Station Road, Bijapur,
Karnataka-586109, 1st Auction Date:- 25.08.2026,09:00AM, 2nd Auction Date:- 28.08.2026,09:00AM, 3rd Date:- 01.09.2026,09:00AM.,
BAGEWADI - (KA)(4725)- MSL- 6253, 6254, 6255, BIJAPUR - BLDE ROAD(4802)- MSL- 2779, 2882, 4240, 4286, MHL- 1419, BTO- 122, BTB- 38, ZIP- 90, BIJAPUR - STATION
ROAD(3815)- MSL- 24007, 24876, 27239, 27818, 27819, 28298, 28606, 28607, 28608, 30677, MAL- 11617, 12161, BUAPUR(1365)- MSL- 64202, 64724, 64959, MHL- 4313, SRS-
661, BTO- 105, IBRAHIMPUR - BAGALKOT ROAD (VIJAYAPUR)(5141)- MSL- 412, INDI -(KA)(4739)- MSL- 2655, 3175, 5564, BTO- 182, 458, MUDDEBIHAL - (KA)(5154)- MSL- 260,
299, 343, 882, 1804, 1807, MHL- 501, TMS- 120, 50, BTS- 244, SINDAGI - (KA)(4748)- MSL- 6647, 6735, 6834, 6935, MHL- 793, 2983, MLM- 495, TALIKOTI - (KA)(4918)- MSL- 1177,
2036, 2975, 3544, 3809, 4535, 4584, MAL- 1233, MHL- 407, TMS- 149, BTO- 135, VIJAYAPUR - GOLGUMBAZ ROAD(5182)- MSL- 1158, MHL- 341, VIJAYAPUR - SHOLAPUR ROAD
- (KA)(5138)- MSL- 2967, VIJAYAPURA - MARKET(5257)- MSL- 793, Low Quality/Low touch/Insufficient weight deduction accounts details- BIJAPUR(1365)- MSL- 88835, 89046,
SINDAGI - (KA)(4748)- MSL- 15330, MSV- 387, UMS- 87, BIJAPUR - BLDE ROAD(4802)- HVS- 9, MSV- 627, SVS- 59, TALIKOTI - (KA)(4918)- MSV- 113, 216, 245, VIJAYAPUR -
SHOLAPUR ROAD - (KA)(5138)- MLM- 44, 930, MSV- 104, 632, HVT- 93, MUDDEBIHAL - (KA)(5154)- SVT- 8, VIJAYAPURA - MARKET(5257)- MSL- 4151, SVT- 53,

District- YADGIR, Auction centre:- MUTHOOT FINANCE LTD,D.NO-5-1-197/17/1,FIRST FLOORVISHWANATH REDDY MUDNAL COMPLEX, 1st Auction Date:-
26.08.2026,11:00AM 2nd Auction Date:- 29.08.2026,11:00AM 3rd Date:- 02.09.2026,11:00AM.,
MSL- 1112, 1126, 1237, 1384, 1478, 1530, 1565, 1574, MHL- 398, 527, MPL- 124, ZIP- 65, SHAHAPUR - B B ROAD(4698)- MSL- 4325, MHL- 617, 88, BTO- 111,
SHAHAPUR-(KA)(2718)- MSL- 20035, 22924, MHL- 1089, 1344, 1621, MLM- 338, YADGIRI-(KA)(3982)- MSL- 8197, 8229, 10457, 10743, 11327, 11328, 11329, 11330, MAL- 8660,
Low Quality/Low touch/Insufficient weight deduction accounts details- SHAHAPUR-(KA)(2718)- MSL- 25954, 26253, 26312, 27815, MSV- 225,
YADGIRI-(KA)(3982)- MVT- 4, GURMITKAL - (KA)(4769)- HVS- 220,

District- RAICHUR, Auction centre:- MUTHOOT FINANCE LTD,D.No 11-7-7-11-6-103/1 11-6 104 11 city takies Road brestwarpet Raichur, 1st Auction Date:-
26.08.2026,04:00PM 2nd Auction Date:- 29.08.2026,04:00PM 3rd Date:- 02.09.2026,04:00PM.,
- (KA)(4692)- MSL- 3612, 3977, 4269, MHL- 517, MASKI(KA)(4991)- MSL- 2588, RAICHUR - CITY TALKIES ROAD(3690)- MSL- 9804, 11008, 11225, 11587, 12121, MAL- 5977, MHL-
1375, 1356, 1919, RAICHUR - STATION ROAD(4742)- MSL- 4839, 3379, 3383, 3387, 3456, 5299, 5380, 5637, MAL- 2749, SINDHANOOR - (KA)(4728)- MSL- 4196, 4358, 4394, MHL-
521, SINDHANUR - GANGAVATHI ROAD(5050)- MHL- 94, SIRWAR - (KA)(4999)- MSL- 1537, 1635, 1636, MAL- 1085, 1129, MHL- 537, BTO- 276, Low Quality/Low
touch/Insufficient weight deduction accounts details- RAICHUR - CITY TALKIES ROAD(3690)- HVS- 26, MSV- 427, 468, 469, 663, 737, 797, MANVI - (KA)(4692)- SVT- 5,
LINGASUGUR - (KA)(4697)- MSL- 6744, 8200, 8902, HVS- 18, MVS- 11, MSV- 192, DEVADURGA - (KA)(4735)- MSV- 171, RAICHUR - STATION ROAD(4742)- MSL- 9647, MAL- 3140,
MSV- 62, 638, 673, MVT- 38, SVT- 37, SIRWAR - (KA)(4999)- BTO- 276, MSV- 47, SVS- 41, SINDHANUR - GANGAVATHI ROAD(5050)- HVT- 27,

BASAVAN

GURMITKAL - (KA)(4769)- MSL- 1868, HUNASAGI (KA)(5258)-

LINGASUGUR - (KA)(4697)- MSL- 2689, 2749, MHL- 48, MANVI

Note: Customers can release the gold ornaments before the auction date (25.08.2026).
Note: Bidders are requested to produce Identity Card / Pan Card No./ GST Certificate.
(Incase Registered Dealers) Successful bidders should transfer the full auction amount by RTGS

For Muthoot Finance,
Mr. Sam George, Advocate, No 313,# 3 in 2nd Floor,Bhaskar Arcade,

Opp.Durgaparameshwari Temple Arch,Narasipura Layout,Vidyaranyapura Main Road,Vidyaranyapura,Bengaluru-560097
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